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- Heard learned counsel for both sides.

2. This .applicair;ion was preferred to éceek cancellation of selection
:)l.pro_cess notified vide modified notification dated 08.05.20 18.

3. At hearing, ld. Counsel for respondents places ‘a'dbcument

! A dated 25.09.2019 issﬁed from the Office of  Sr. Divl. Personnel
Officer/Adré states that the selection in quéstior.} has been cancelled and N

therefore he submits that the OA has become infructuous.

4, It is made clear that we have net gone into the merits of this
: matter. | d
. 5. Therefore, the OA is disposed of as infructuous.
| 6. | Document dated 25.09.2019 is taken on record.
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